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REGARDING DRAWING ATTENTION TO THE PLIGHT OF PEOPLE
LIVING IN DETENTION CAMPS IN ASSAM

SHRI P. BHATTACHARYA (West Bengal): Mr. Deputy Chairman, Sir, can | have
a request, through you, to the hon. Home Minister? Some people in Assam are in
detention camps. Some of them are Government of India employees, soldiers, etc.
Can they get any justice?
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*Demand to expeditiously complete the construction work on NH-39
between Jhansi and Ranchi
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*Laid on the Table.




